
HARYANA VIDHAN SABHA 
IX SESSION  
 

BULLETIN NO. 8 
 

Tuesday, the 18th March, 2008 
 

(Brief record of the proceedings of the meeting of the Haryana Vidhan Sabha held on 
Tuesday, the 18th  March, 2008 from 9.30 A.M. to 11.52 A.M.). 
 
I       QUESTIONS  
 

(a) Starred: 
 
 
Total No. on        Answered     Not put      Postponed              No. of Supplementaries 
the order paper 
           09               7                --                 ---                                 23 
 

 
 The remaining Starred questions were deemed to have been answered and 
replies thereto laid on the Table of the House. 

(b) Un-starred: Nil. 
 

II LEAVE OF ABSENCE 

    The Speaker informed the House that he  had received a letter dated 17th 

March, 2008 from Shri Balbir Pal Shah, MLA seeking  leave of absence from the sittings 

of the House during the Session due to illness and moved that leave of absence be granted 

to Shri Balbir Pal Shah MLA to remain absent from the sittings of the House during this 

Session.. 

  The motion was put and carried. 
 

III AMENDMENT IN REPORT OF BUSINESS ADVISORY COMMITTEE. 
 

 The Speaker informed that he had received a communication dated 17th March, 

2008 from the Government that the Haryana Appropriation Bill in respect of 

Supplementary Estimates (2nd Instalment) for the year 2007-2008 which was to be taken 

up on 28th March, 2008 may be taken up on 19th March, 2008 and after taking the sense 

of the House announced that  the Haryana Appropriation Bill in respect of Supplementary 

Estimates (2nd Instalment) for the year 2007-2008 will be taken up on 19th March, 2008 

instead of 28th March, 2008 as per the Report of the Business Advisory Committee.  
 

IV PRESENTATION OF BUDGET ESTIMATES FOR THE  YEAR 2008-2009. 

 The Finance Minister presented the Budget Estimates for the year 2008-2009. 

 The Sabha then adjourned till 9.30 A.M. on Wednesday, the 19th  March, 2008. 

 
CHANDIGARH                                                                        SUMIT KUMAR  
 The 18th  March, 2008.                                                             SECRETARY. 


